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_Attendance .Allowance to Disabled
Servicemen

.

5062. SHRI AMAR ROY PR_ADHAN:
Will - the Minister -0 © DEFENCE be
plessed to state:

(a) the number of disabled service-
men who have submitted their claims
80 far durimg 1977-78 for the constant
attendance  allowance,  State-wise
figures;

(b) the amount so far given to them,
State-wise flgures; and

(c) whether the sanctioned amount
for the constant attendance allowance
is very meagre considering the present
price hike; if so, whether Government
would like to enhance it, and if net,
the reasong therefor?

THE MINISTER"OF STATE IN THE
MINISTRY OF' DEFENCE (PROF.
SHER SINGH): (a) and (b). Informa-
tion required is not readily available.

{-) Based on the recommendations
of the Third Pay Commisson, the rates
of Constant Attendance Allowance for
officers and personnel below officer
rank were revised from Rs. 45 o Ra. 60
per. month and.from Rs. 35 fo. Rs. 45
per month, in March 1976 and Decem-
ber 1978 respectively, with ietrospec-
tive effect from 1.1-1973 There iy no
promh‘.m for.further revision of.ihese
ra
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